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From

To,

Sub:-

Ref:-

Sir,

No. Hc.vlr-2r/2oo&(ft)t ttq (2lA
Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),

Gauhati High Court,
Guwahati.

The Deputy Registrar(Admn. ),
Gauhati High Court,
Itanagar Permanent Bench,
Yupra, Arunachal pradesh.

Cancellation of Earned leave.
Dated Guwahati, mber,2024.

No. HC (IB)-VIGl0U2O24lB26-829 Dated the 09rh December, 2024.

Yours faithfully,

7A

J?- o.,u

With reference to the above, I am directed to inform you that the 5 (five) days earnedleave w'e.f. 16,12.2024 to 20,12,2024, atong with station reave permission from14'12'2024 to 22,12.2024 (prefixing 74.72.2024 and 75.72.2024) in respect of Shri yomge
Ado, Member secretary, Arunachar pradesh State Legar services Authority, Itanagar standscancelled.
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REGIST R (VIGILANcE)

Memo .HC,V ll-21 (Pt.)/ lt q( * il7lt tA,d3 [7 ' )z .Lo L?
Coov to:

1. Shri Yomge Ado, r4ember secretary, Arunachar pradesh state Legar Services Authority,Ita4agar.
J/fhe Prcjed. Manager, Gauhati High Court.
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